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Shrl T. B. Vitt.al Rao: As regards 

the 1,300 one-room tenements to be 
constructed, may I know whether ade­
quate steps are being taken by Gov­
ernment to S(.'C thnt they do not 
develop into slums? 

Sbrt L. N. Mishra: We construct 
the houses according to the plan of 
housing we have. As far as possible, 
we will sec that they do not become 
slums. 

Sbrl T. 8. Vlttal Rao: While under­
taking the construction of theS(� one­
room tenemc>nts in future, will they 
be so constructed that they could be 
expanded into the Dhanbad type of 
quarters with two rooms? 

Shri L. N. Mishra: So !ar as cheap 
housing is concerned, it is not possible 
to develop them into bigger houses, 
becau£e thPir life will � for 10-15 
years. The old scheme will continue, 
but this i� a stop-gap arrangement 
for 10-15 years. 

Sbri S. M. Banerjee: May I know 
whether any ai;l'lessment hall been 
made as to the total numer of work­
ers working in coal mines, the per­
centage of workers provided with 
quarters and that of those who have 
still to be provided quarters? 

Sbrl L. N. M.labra: As I said, a very 
poor �rcl"!ltnr,c of coal mine� have 
got accommodation today. It is to 
met-t thi� problem that we are havin1 
tlUJI ambitiow scheme of hou.tnr. 

Italian Tracie Delepdcm 
+ 

r Sbrl Blhlmtl M.Wlra: 
I Sbrt &qllaaatb 81a,b: 

•15!5. 
l 

Sbrt D. C. Sharma: 
Sbrl P. C. Borocma: 

Slari A.arolllacl• cn.-J: 
Will � Klnlner or o--, ne ul 

......., be pleued to state: 

(a) whether it is a fact that an 
Italian trade delefation came to India 
on fact finding tour; and 

(b) it so, the main work of the 
dl'legation? 

The Deputy MlDJster of Commerce 
and lndastry (Sbrl SatJah Chandra):  
(a) and (b). An Economic M.is11lon 
from Italy consisting of Officials and 
non-officials visited India in February 
this year with a view to acquainilnl 
themselves with developments in t.hia 
country, curre:1t and planned, in the 
romrnercial, economic &Jld industrial 
fields. 
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Slut D. C. Sharma: The dcleptlon 

cunsisted of two t)'Pl'S ot peraona­
offlcla!Ji and Mn-offlci.al1. May l know 
if negotiation• with thcm wc..-re carried 
On �rately with the official. and 
the non-offlcla!J, or then, were ornnJ­
bua ne,otiat.iona with both tnea ot 
JMnGl'9 l'OmtitutiDS U.. delept&oaT 

, 
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811d .... Cbudn: The deleptlon 
· did not come to ne,ot.iate anythmc. I\ 
· WM spori.of'ed by the Italian Gcwern­
ment and conalated of 5 offlciai. and 

• 20 non-offlciall. It wu a lar,e team. 
It came here and had d.lacuJsions with 
the chambers of commerce •nd 1ov­

. enrmental authoritiet. It bu gone 
back and will submit a report \o it.I 

, .o,vn Govr.mment. 

Sbrl Kallka SinJb: In vit>w of the 
· fact that Italy i!I a member of the 
European Free Trade Area, has that 
affected the trade between India and 
Italy' If ao. what steps have been 
ta.kc"!, by Government to Ree that tht· 
European Free Trade Area doe11 not 

, obiltrurt Olk' trade? 

Shrl Satl'lb Chand,a: That qu�tion 
doc"!! not arise because aftC'r Italy 
b(,,came a mMnber of the- European 
Common Mnrk€'l, not or thC' Europt.>an 
Fret> Trade Arca whkh is n different 
body, C'Xports from India have slightly 
:improved and imports ha,·c bct-n more 
-or les� stationary, 
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Shri lnder I. Malhotra: May I know 
which of the industrial centres were 
vi�ited by this delegation in our coun­
try? 

Shrl Satl1h Chandra: Apart from 
Delhi, th1'y went to Bombay, Cal-
cutt:i, Madra, and Bangalore. 

Shrl Achar: What were the prob­
lem,, ni'ising out of the European 
Common M:,rket that were discusseo 
with this d<'lcgntion' 

Shrt SaUsh Chandra: There is 
always some m€'ntion of thi� when 
discussions take place. This dele­
gation cnmt.• to �tudy the conditions In 
India, whether they could �ollaborate 
with us and what were the pos.<\ibill­
lir.s of di·\·eloping trade between the 
two countries. It was more of a 
goodwill and a study delegation. 
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Mr. SJ*t,ker: Next queatioo. 
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Jllr. 8,eabr: The hon. M1nister 
meed not answer it. The hon. Member 
&">a on uldnl questions when I have 
called another question I have pvm 
him enough opportunities. 

•uzs. Shrl Chmtunoa1 PanJcrabl: 
Will the Minister of Coanneree aad 
:Jadm&ry be pleased to state: 

(a) whet-her a Heavy Machinery 
Manufacturing Industry has been 
lJcen,ed to be set up in Rourkela; 

(·b) whet.her this licence has been 
issued to a firm called Oris,;a Mact-j­
neries Ltd.; and 

(c) the nature <)I heavy machinery 
proposed to be manufactured in tha 
factory in Rourkela? 

The Minister of lndu.-.try (Shri 
Manubhai Sha.ti): (a) to (<'). A 
statement is laid on the Table of the 
House. 

STATEMENT 

A licence under the l•uJur,tries 
<Development and RL·gulati0n l Ad, 
H,51, has been granted to M/s. Lar­
sen and Toubro Lid, Bombay to set 
up an undertaking at Rourkela 
Ori�sa State in the name and style 
of M/s. Ulkal Machinery Private 
Ltd., for t.hc manufacture of the 
undeml<'ntioned items of machlnery, 
in collaboration with three Weet 
German ftrma with a capacity of 
9,000 tons initially increufng w 
12,000 tons ultimately per annum. 

1. Sinterint and Ore PreparatiM 
equipment. 

2. Crush.inc and Screenlnc plant. 

3. Equipment for Coke oven and 
by-11roducts recovery plant. 

4 .  Equipment for blast furnace and 
1tttl plant. 

&. Equipment tor Cbem.ical plat 
Including cement makinc macbiner7. 

e. Equipment tor rertWr.er pm t 
and � .... 

7. Plant tor dllUllaUon al oil aD4 
oil products. tar and bemole; l:quJp. 
ment for Rellnery and Pet� 
mlcala. 

a. Heat l:Jiichan,len and Condellaera. 
t. Gas Worb equipment. 
10. Hydraulic equipment. 
11. Machinery and eqwpment tor 

production of puip paper and card­
board. 

11 Ropeways and Cablecranee. 
lS. Industrial Furancu. 

Sbri ChiDt.amonl Pw,rabl: What 
is 1oing to be the total coet of thu 
project? And. may 1 know when this 
factory is going lo start production? 

Shrl Manubb&i Sbab: Within an­
other 3 to 4 month.9--4he f\nt part of 
lhe structurals. 

Shrt ChintamonJ P�: What 
is going to br. the total co,! of the 
project'.' 

Shrl M.u1ubhal Shah: RupP.l!e one 
cron· and a quarter. 

Shri Cblntamonl Pan�: May I 
know the, PL'rccntagc of shares owned 
by the 3 WL-sl German f\rma alon( 
with lhe Indian firm? I mean the total 
perccnla!!t' of shares ownl!d by theae 
WC:'�t German firms? 

Shrl Manubb&I Shah: Twenty-five 
per cent. each. But the third ft.rm 
is likely to drop out and it will 10 
to the Indian parties. 

Ann1 Camps In PaklaCaa BaW wt� 
U.8. Aid 

+ 
Sbri &am llrtlban Oa,ta: 
GtaaJ O. S. M ...... : 
8brl D. C. Sllarma: 
Sbrl P. C. llarooM: 

•1111. 8hri P. 0. Deb: 
8llrl Sampa&la: 
Sbrt VaJpa7ee: 
8lu1 Amar: 
I.,._ U. L. Patil: 

Will the � • ...._ be pleued 
i.:, et&te: 

(a) wbedler It a. a tact tla.at 11W17 
U'IDT cams- In PakJataa bulll ,rtt,,b 
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